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Karunakar Dixit, S/o late Sri Anil Kumar Dixit, R/o

Village Nawgawan, Tehsil - Badhuna, Distt: Auraiya.
. 4 o wApplicant i
By Adv: Sri S.K. Pandey
VEREBETU S

3. Union of India through Secretary, Ministry of
Post and Telegraph, Govt. of India, New Delhi.

2. Chief Post Master General, UP Circle, Lucknow.
< Post Master General, Arga Region, Distt: Agra.

4. Superintendent of Post Offices, Etawah Postal
Division, Distt: Etawah.

. - . .Respondents

By Adv: Sri S. Singh

ORDER

The applicant has prayed for directing the
respondent No. 3 to dispose of his representation
dated -+ 108.08.2007 regarding his compassionate

appointment under dying in harness rules.

2 He says that his father late Sri R.K. Bixit was
serving with the respondents as clerk and he died on
16.04.2005[while still in service. He alleges that

his mother represented on 19.312.2005 beég%e respondent

Ho. 2 for giwing appointment to the applicant %}L
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appointment under dying in harness rules.
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So this OA is finally disposed of with_direeﬁi@ﬁ
to respondent No. 2

applicant’s request for Compassionate appointment

under dying in 11 accordance with

Vice—Chairman

2 to consider ang dispose of the




